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. MR. SPEAKER: You have come
here. Where else do you want to go?
This is the last resort for the people
of India. That is what I say.

(Interruptions) **

MR. SPEAKER: Nothing ig going
on record.

(Interruptions) **

MR. SPEAKER:
record.

Nothing goes on

(Interruptions) **
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(Interruptions) **

MR. SPEAKER: When I have given
an assurance ¢opn the floor of the
House, I am as duly agitated as you
are. Let me have one day more. I am
decide by this evening. What I am
going to say. ’

. (Interruptions) **
MR. SPEAKER: Thig is not correct.

(Interruptions) **
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PAPERS LAID ON THE TABLE

Parers UNDER MaJor Porr TRUsTS

AcT, REVIEW ON AND ANNUAL REPORT

OF SHIPPING CORPORATION OF INDIA
Lrp.,, BomBAy, For 1980-81.

THE MINISTER OF SHIPPING
AND TRANSPORT (SHRI VEREN-
DRA PATIL): I beg to lay vyn the
Table:

(1) A copy each of the following
papers (Hindi and English versions)
under sub-section (2) of section 103
of the Majoy Port Trusts Act, 1963:—

(1) Annual Accounts of the Bom-
bay Port Trust for the year 1980-81
and the Audit Report thereon.
[Placeqg in Library. See No. LT-
3440/82].

(ii) Annual Accounts of thé
Kandla Port Trust for the year
1980-81 and the Audit Report
thereon. [Placed in Library. See
1,7-3441/82].

(iiiy Annua] Accounig of the
Mormugao Port Trust for the year
1980-81 ang the Audit Report
thereon. [Placed in Library.  See
No. LT-3442/82].

(2) A copy each of the following
papers (Hindi qnd English versions)
under sub-section (1) of section 6194
of the Companieg Act, 1956:— .
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(1) Review by the Government on
the working of the Shipping Cor-
poration of India Limited, Bombay,

for the year 1980-81. '

(ii) Annual Report of the Ship-
ping Corporation of India Limided,
Bombay for the year 1980-81 along
with the Audited Accountg gnd the
commentg of the Comptroller and
Auditor Genera] thereon. [Placed

**Not recorded.



